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3. 867 (3N).—Fe 1T FLHTT, TTHIT TSI ATATATH 1956 (1956 7 48) (RS 2o 30 ueanq
I<h ATETHIH FgT TAT &) T 91T 3F ol IT-eITT (1) FIRT V& ARRAT T TN X g0, Tg THTHTT gl ST
% 9Tt T fEgw wrsa & A 5 § NH119D F .5, 0.000 & .41, 55.002 @& % g-gve & fAA7or
(ATSHT/UEE 9Tee Aled 2-AA/4-I7 FT FATET (), TALEAT, TaeT 3T TATAT & AT TASTT & (0
g M Tuferd g e |@ferd auia f=r s qeg=T § &3 737 8, UE {0 #7 oS i3 & 70 e i
T AT 2 |

Fre AT =Af<h, ST 3% G # Baeas g, 3 Afafaw &t gy 37 6t IT-am7 (1) F eI qarh
TATSI o 7T UHT qIF o ITANT 92 TSI § TH ATSEAAT & TR Sl A & ShHE & 6 Fia< v
AT T T AT |

THT Tl ST HEAH STERT, ST (ST g—etsie Tarreshtt, 747, g & forfag =1 7 sweqa
Y IO T IHA IAF AT AT R S i ey wifesry, smafeat # st = F A3
Toreft farferss Tera gy g9 ST 7 796w <97 T T it f gaars & 9eard a7 UHT &Y S+ Fed
% URATd, TTE FIs 2T, IS Teqw TTTerhTl SAaeTah THE, A9l FIT AT AT STTRIAT T SATATT FHY T AT
ST T BT |

1198 GI/2026 (1)
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ITH AT T 7T 39T T IT-GTT (2) o Tl TeqwT TTERTr gTer Foha 17 s T straer sifaw

g |
TH SATIAAT o AN AT ATAT I o6 L@ AT AT AL TEH TTIEHLL & I FIATAT H IO
8 3T IAHT Raeg AThAT gIT Meqor 6T ST aehat & |

aIEA
fogr T~ % mar et # NH119D % fa.#f. 0.000 & 6.1, 55.002 * forw srsiw it o et §3==0
TRT reraT SX=AT |fgd S & qierg e |

[T %7 AT R | vt T A1 9T |

EALED AT HEAT FT THR N T SR T FTAHA

o T s || e
N 2 L3 I 4 | 5 [ 6 |
[T 1 AT ey |
[¥Tir 7 7T "N |
1 11096 |t |l | 0.0504 (FFa7 )| 0.0504]
2 11506 |t |l | 0.0081 (FFaw)| 0.0081|
13 1594 | |l | 0.1002 (FFaw )| 0.1092|
[¥TieT 7 7T SRR Feereh |
l4 1206 | |l | 0.0052 (ZFaw)| 0.0052|
frrfar 7 A s |
5 860 |t e | 0.008 (& )| 0.008]
[¥TieT 7 e AT |
6 1004 |[Fsft e | 0.0541 (zF=2)|| 0.0541]
7 1542 | |[ereee | 0.0607 (e )| 0.0607]
[T 7 AT E R 2w |
8 242 |t e | 0.1748 (== )| 0.1748|
i 7 79 I |
lo I | ||z | 0.0673 (ZFa7)| 0.0673|
[¥Tier =7 T |
110 1173012911 B |4z | 0.0105 (&= )| 0.0105]
[T T AT ST |
i T AT ToaT |
11 11478 |t e | 0.0152 (& )| 0.0152)
12 1539 st e [ 0.004 &7 )| 0.004]
13 1627 |[Fsft e || 0.1983 (zF® )| 0.1983|
114 1579 [Ty |l | 0.0171 @FFam)| 0.0171|
115 1582 | |l | 0.004 FFaw)| 0.004|
116 1583 [Ty |l | 0.0437 (FFw)| 0.0437|
117 1585 |y |l | 0.1105 (@7 0.1105|
18 589 forsfy HTEY 0.0132 (FF7) 0.0132
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3

19 593 st TTET 0.00202 (FF7) 0.00202
[erier =7 e R |
20 1659 | |l | 0.0343 (FFaw)| 0.0343|
(ST =7 AT T |
[¥Tier 7 7 & |
121 1149 |y ||z | 0.0451 (FFw)| 0.0451|
i 7 T w< |
|22 1456 |t e | 0.1525 (e )| 0.1525)
[T %7 AT AR |
123 1601 | |l | 0.0243 (ZFaw)| 0.0243|
[aTe 1 AT W |
[TiT a7 7T e |
24 12049 |Sas |l | 0.0404 (FF7)| 0.0404]
[¥Tier a7 T i |
|25 13052 | |l | 0.0061 (FFa7)| 0.0961|
[¥TieT =7 T S |
26 11366 |ty e | 0.0099 (FFw )| 0.0099)|
27 12638 |ty e | 0.1162 (7)) 0.1162|
[TieT 7 79 e |
|28 142 |t [z | 0.0512 (FFe )| 0.0512)
129 1142/350 |[Fsf |4z | 0.0178 (zFaw)| 0.0178|
130 1176 I |z | 0.1229 (FFaw )| 0.1229)
[TiT %7 779 TEIE |
131 1285 I |l | 0.075 @Faw)| 0.075|
[TieT 7 779 A |
132 5 | |l | 0.052 @Faw)| 0.052|
[T BT AT T |
frizr 7 AT TR |
33 |72 [EEn e [ 0.043 G ) 0.043)
i T AT T |
134 384 |ty ||z | 0.0157 @w )| 0.0157|
i 7 AT TeTET |
135 1102 | |[ereee | 0.14175 (FFe=7 )| 0.14175|
136 1230 |ESasd |l | 0.2518 (zFaw)| 0.2518|
TiT 7 77 i |
137 217 |t |4z | 0.01 @) 0.01]
TieT 7 779 e |
38 703 st PETES 0.1715 EF77 ) 0.1715
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ATAH T AT AT

[¥TiT =7 T |
139 1283 | |l | 0.0032 (FFaw)| 0.0032]
| Totall| 2.43097|

[®T. . 11112/LA/Bharatmala/PIU-Gaya/1/2020/3A]
A SHITET, Aaes

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 17th February, 2026

S.0. 867(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways Act,
1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH119D in the
stretch of land from Km. 0.000 to Km. 55.002 in the district of GAY A in the state of BIHAR, hereby declares its
intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, District Land Acquisition Officer,
Gaya, Bihar in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow
the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH119D in the stretch of
land from Km. 0.000 to Km. 55.002 in the district of GAYA in the state of BIHAR.

|State: BIHAR |IDistrict: GAYA |
SL. No. |[Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

L 2 L s L 4 | 5 [ 6 |

|Taluk: Tikari |

|Village: Khanetu |

I 1096 |Private | Dhanhar | 0.0504 (Hectare)|| 0.0504]
B 1506 |Private | Dhanhar | 0.0081 (Hectare)|| 0.0081|
B 594 | Private | Dhanhar | 0.1092 (Hectare )| 0.1092)]

|Village: Jagir Kathak |

4 206 Private Dhanhar 0.0052 (Hectare ) 0.0052
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Village: Matai

ls 1860 |Private | Dhanhar | 0.008 (Hectare )| 0.008]
|Village: Nepa |
l6 1004 |Private | Dhanhar | 0.0541 (Hectare)|| 0.0541|
7 542 |Private | Dhanhar | 00607 (Hectare)|| 0.0607]
|Village: Dariyapur Tepa |
s 242 |Private |IBhith | 0.1748 (Hectare )| 0.1748)|
|Village: Kehonra |
lo ll66 |Private ||Bhith | 00673 (Heotare )| 0.0673|
|Village: Musi |
l10 17302911 |Private ||Bhith | 00105 (Hectare)|| 0.0105|
|Taluk: Belaganj |
|Village: Khaneta |
i1 1478 |Private | Dhanhar | 0.0152 (Hectare)|| 0.0152)|
12 1539 |Private | Dhanhar | 0.004 (Hectare )| 0.004]
13 1627 |Private | Dhanhar | 0.1983 (Hectare)|| 0.1983|
|14 lls79 |Government  ||Dhanhar | 00171 (Hectare))| 0.0171|
|15 ||582 ||Private ||Dhanhar || 0.004 (Hectare )” 0.004|
|16 ||583 ||Government ||Dhanhar || 0.0437 (Hectare )” 0.0437|
|17 ||585 ||Private ||Dhanhar || 0.1105 (Hectare )“ 0.1 105|
18 589 |Private | Dhanhar | 00132 (Hectare)|| 0.0132)]
l19 1593 |Private | Dhanhar | 0.00202 (Hectare )| 0.00202)
|Village: Singhaul |
20 ll659 |Private | Dhanhar | 0.0343 (Hectare )| 0.0343|
|Taluk: Paraiya |
|Village: Khaira |
21 149 |Private |[Bhith | 0.0451 (Hectare)|| 0.0451|
|Village: Maranchi |
2 ll4s6 |Private || Dhanhar | 01525 (Hectare )| 0.1525|
|Village: Majhiawan |
23 ll601 |Private || Dhanhar | 0.0243 (Hectare )| 0.0243|
|Taluk: Guraru |
|Village: Guraru |
|24 ||2049 ||Governmer1t ||Dhar1har || 0.0404 (Hectare )“ 0.0404|
|Village: Konchi |
25 13052 |Private || Dhanhar | 0.0961 (Hectare )| 0.0961|
|Village: Ghatera |
26 1366 Private Dhanhar 0.0099 (Hectare ) 0.0099
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27 2638 Private Dhanhar 0.1162 (Hectare ) 0.1162

|Village: Kajraila |

s 142 |Private |[Bhith | 00512 (Hectare)|| 0.0512)]
9 ll142/350 |Private |[Bhith | 00178 (Hectare)|| 0.0178|
30 1176 |Private |[Bhith | 0.1229 (Hectare)|| 0.1229)|

|Village: Paharpur |
31 285 |Private | Dhanhar | 0.075 (Hectare )| 0.075]

|Village: Anantpur |
|32 ”5 ||Private ||Dhanhar ” 0.052 (Hectare )“ 0.052|

|Taluk: Gurua |

|Village: Hasanpur |

133 372 |Private | Dhanhar | 0.043 (Hectare )| 0.043]
|Village: Bharaundha |
34 1384 |Private |[Bhith | 00157 (Hectare)|| 0.0157]

|Village: Itawa |
135 102 |Private | Dhanhar | 0.14175 (Hectare )| 0.14175]
36 1230 |Government  ||Dhanhar | 02518 (Hectare)|| 0.2518|

|Village: Bharthipur |
37 217 |Private ||Bhith I 0.01 (Hectare )| 0.01|

|Village: Kathwara |
|38 ||703 ||Private ||Dhanhar || 0.1715 (Hectare )“ 0.1715|

|Taluk: Amas |

|Village: Gangti |
39 1283 |Private | Dhanhar | 0.0032 (Hectare )| 0.0032)]
| Total| 2.43097

[F. No. 11112/LA/Bharatmala/PIU-Gaya/1/2020/3A]
SHAIKH AMINKHAN, Director
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